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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI

-"A'l3° /.IO'l‘P/Ga/./PDJWest/2023 Dated Delhi the 'l*I|‘1l¢=-3
t'orw'.1rclecl for int'ormation and necessary action to :-
'l'hc .lu<liciz1l ()lTice1's concerned. West District. Tis I-laz.zu"i courts, Delhi.
The (.)t'l‘iccr lnchmgc. Pool Cur. Tis l-lamri Courts. Delhi.
Dealing official seat. Account Branch. West District. Tis l-lazuri Courts, Delhi.
The PS to Lcl Principal District & Sessions Judge (West). Tis Hazari Courts, Delhi
for in Formation.
For uploading on ccnt1'uli7.ed website through LAYERS.
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emani Malhotra)

Officer Incha ge (Judicial Branch), West
District Jud e(CommerciaI Court)-02
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‘ ' i HIGH COURT or DELHI
Shershah Road New Delhi

N0. /Di-IC/Gaz./G-3/2023 D=**'=d=
From

The Registrar General,
High Court of Delhi,
New Delhi.

To
The Director,
National Judicial Academy,
Bhadbhada Road P.O. Suraj Nagar,
Bi1OQZtl-462044 g_\_/1' .P.)
[Fax No.0755-2696904, Tel: 0755-2696669]

Sub: Nominations for Program N0 P-1348, P-1351. P-1353. P-1354 & P-1357 at National
Judicial Academv. Bhogal.

Sir,

I am directed to refer to your letter N0.NJA/Dir./Ac.Prog/2023-24/1450 dated 01.07.2023, on
the above subject, and to say that I-1on'b1e the Chief‘ Justice has been pleased to nominate the following
Judicial Officers for attending the programme No. P-1348, P—l351, P-1353, P-1354 8: P—1357
scheduled to be held in the month of July, 2023 and August, 2023 at National Judicial Academy,
Bhopa1:-

Prog. Dates of
No. the

programme
22.07.2023 National Seminar on

& Cyber Crime and Delhi
23.07.2023 Electronic Evidence 2. Ms. Sonam Singh-I,ACMM, South-East,

Saket, New Delhi
05.08.2023 National Seminar on 1. Mr. Pawan Singh Rajawat, ADJ, West,

&. Stress Management T1-1C, Delhi
05082023 _ 2- Ml"-_ {Winder Kumar, ADJ, North-West,

Rohini, Delhi '
P-1353 12.08.2023 Workshop on Medical 1.Mr. Satish Kumar, ASJ, North Rohini

& Forensics Delhi , i
13.08.2023 2.11;/lfihi\’i3fliSi1 Khurana, ASJ, West, THC, /-

e i
19.08.2023 National Seminar on l. Ms. Purv S AD]

& Court and Case New Delhi amen, ’ South’ Saket,
20.08.2023 Management 2. Mr. Sachin Gupta, ADJ, West THC .7

Delhi ’ ’
26.08.2023 National Seminar on 1. Mr. Gau R -

& Constitutional and District, Pifié, NZ:/’DeiliTJ’ New Den“
27.08.2023 ' ' 'Administrative Law 2. Mr. Deepak Wason, ADJ, souflbgast,

Saket, New Delhi

Programme Name Names of the nominated officers

P-1348 1. Mr. Virender Singh, CMM, North, Rohini,

P-1351

P-1354

P-1357

Yours Sincerely,

(Vinny Sharmn)
. ) Assistant Registrar (Griz.-1B)
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rag? NATIONAL ]UDi1iClALiAiCADEMY 1NDlA“I

k_1./_>- 7*;
~ Justice A. P. Sahi

'" '_“|5irEEi?:T'" "0
Refit NJA/Dir./Ac.Prog./2023-2M '1 4&0
Dated: l“July, 2023

Dear Chief Justice, '

Sub: Regarding Nomlniitions for the NJA Programmes for the Academic Year 2023-24
from July, 2023 to May, 2024 [P-1348 to I’-1408]}

The 8"’ meeting of tlic National Judicial Academic Council (NJAC) was, held on 13.05.2023 through
virtual mode. The NJA Annual Training Calendar for the Acadcinic Year was proposed, discussed and finally
approved for being adopted. Q

The Academic Calendar oi" NJA for 2023-24 has been designed in conformity with resolutions passed
in the said NJAC meeting. The Chairperson oi‘ the NJA, the Hon'blc Chief Jtisticc of India and I-lon’blc
members ofthe Govoming Council and the General Body havc also approved t1iciAeademic Calendar for NJA
for the Academic Year 2023-24.

A copy of the approved Academic Calendar for the AY: 2023-24 is enclosed herewith. (Annexure-1).
The detailed Calendar and joining 'l1'lSll'l.lCl.lOI‘1S for the participants has been up-loaded on the NJA website for
the AY: 2023-24. Nominations are required for the participation of High Court Judges as well as Judicial
Otlicers for their respective programmes. A

The NJA would be grateful ifyou could kindly nominate two (2) Justices 3.1udicial Officers, from your
High Court for the regular programmes (except special events) to be hold cluringJ vly, 2023 to May, 2024 in the
academic year 2023-24. ‘

The Academy will be separately sending requests for nominations for A cgional Conferences to be
hosted by the concerned High Courts of specific region, CEELI programmes (SE- 6, SE-08, SE-12 & SE-13),
training oftrainers programme (P-1403) and other special events only whcrcaflcr n minations would be needed.

You are also requested to consider nominations of participant judges! jutlicial ofticcrs, to the extent
possible, of those who have not earlier attended NJA programmes to facilitate sensitization of a broader

Q5 component of ourjudicial family to the benefits ofjudicial training and cducation.§
(W With warm regards,. we 1 _
/A \ Yours sinccrcly,R1 .0°“ ,A{1j,t.,

\’“G“ is 5“,,g\,\'\\,,,tie@“?_ . (JusticeA.P.Sahi)ea f,),_.1t/
I . . “Q-----"Hon blc Mr. Justice Satisli Chandra Shn:ma0~,;r\l 3

Chief Justice gated..... ..
Delhi 1-It h C. 'g curt E16 L\U_L%,\

opt New Delhi-110003 / _7,'§ ~cs Rti~>»1/as / at°»,,\)" opy to: 1.Thc Registrar Gcnflrtll, Delhi High c<»ti1t'f'o¢iiii. Q
.\\ /{ 2_ The Director (Academics), Delhi'J 'cial Academy, New Delhi - 110 D78.,4 it . We- Campus: Bhadbhada Road. Suraj uagai P.O. Bhopal - 4222044 (M P) India 1

Registered Office:Su C rt fl ' "_, U - '1'_+91_/55269s766,Fax +g1P;e5rge OH O ndta.1'IlakMarQ.NewDetni 110001 (India) 1
>n

s
“iizssia...~‘-", TEL. 5 26969 ,- . - - - . - _ V» _'E l H 04 I Eflldll . director;i_ig@qia.gov.ln Website . .-
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/DI-IC/Gaz./G-3/2023 Dated: 1 ti \ sq-\ 3. t> L3
Copy along with copy of letter dated 01.07.2023 of the Director, National Judicial Academy
forwarded to the following Principal District & Sessions Judges with the request to inform the
nominated Judicial Oificers under their respective control accordingly and ask them to coordinate
directly with National Judicial Academy, Bhopal with regard to study material and other details of
the programme:-
(i) The Principal District & Sessions Judge, New Delhi District, Patiala House Courts, New

Delhi.
(ii) The Principal District & Sessions Judge, North-West District, Rohini Courts, New Delhi.
(iii) The Principal District & Sessions Judge, South District, Saket Courts, New Delhi.
(iv) The Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.
(v) The Principal District & Sessions Judge, South-East District, Saket Courts, New Delhi.
(vi) The Principal District & Sessions Judge, North District, Rohini Courts, Delhi.

(Vinay Shanna)
Assistant Registrar (Gaz.-IB)
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